ITEM NO.101 COURT NO.12 SECTION II-B

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 567/2010

STATE OF HARYANA Appellant(s)
VERSUS

SUNDER PAL AND ORS. Respondent(s)

Date : 13-09-2018 This appeal was called on for hearing today.

CORAM

HON'BLE MRS. JUSTICE R. BANUMATHI
HON'BLE MS. JUSTICE INDIRA BANERJEE

For Appellant(s) Mr. Alok Sangwan, Adv.
Dr. Monika Gusain, AOR

For Respondent(s) Mr. J.P. Singh, Adv.
Mr. R. C. Kaushik, AOR

Ms. Kamakshi S. Mehlwal, AOR
Mr. Daya Krishan Sharma, AOR
Ms. Nidhi, AOR(SCLSC)
UPON hearing the counsel the Court made the following
ORDER
As per office report dated 27" August, 2018, counsel for
respondent nos. 3, 4 and 6 - Mr. S.K.Sabharwal has expired. Notice
of alternative arrangement was issued to Respondent Nos. 3, 4 and
6. Respondent no. 3 -Yashpal S/o Chaman Lal has been served but no

Signawe—No

“"has entered appearance.
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Date: 20. 9.14

Reason' | The Supreme Court Legal Services Committee shall nominate

a counsel with substantial standing in the Bar to appear and argue



2
the matter on behalf of respondent nos. 3 and 6 viz. Yashpal S/o
Chaman Lal and Vishav Pal S/o Sapattar Singh.

List the matter after two weeks.

(MADHU BALA) (PARVEEN KUMARI PASRICHA)
COURT MASTER (SH) BRANCH OFFICER
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